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THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): The following hon. Members
associated themselves with the matter raised by the hon. Member, Shrimati Rajani
Ashokrao Patil : Dr. Sasmit Patra (Odisha), Dr. Fauzia Khan (Maharashtra),
Dr. John Brittas (Kerala) and Shri M. Mohamed Abdulla (Tamil Nadu).

Need for protection to depositors of cooperative credit institutions and measures to
regulate cooperative credit institutions
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The following hon. Members associated themselves with the matter raised by
hon. Member, Shri Dhananjay Bhimrao Mahadik: Dr. Fauzia Khan (Maharashtra),
Dr. Sasmit Patra (Odisha) and Shri Dorjee Tshering Lepcha (Sikkim). Now, Question
Hour.
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